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(viii) NEED FOR OPENING PUBLIC CALL 
OFFICE ALL OVER THE SALEM ~

TRICT, TAMIL NADu. 

*SHRI C. PALANIAPPAN (Salem): 
Under Rule 377, I wish to raise the 
following matter of urgent public im-
portance. At present there are three 
telephone Sub-Divisional Exchanges at 
Salem Telephone Division) namely 
Salem Telephone Exchange. Sheva-
pettai Exchange &nd Meyyanur Ex-
change. In this Divisional Exchange, 
nearly 7000 telephone lines are work-
ing. For the last 4 or 5 years, there 
was no development m this Salem 
Telephone Divisional Exchange and 
they are giving only 200 new tele-
phone connections per year. It seems 
that new telephone conn€ctions would 
be given only after the completion of 
the present expansion work. It may 
take minimum two years for ~ com-
pletion of the present expansion work. 

In Salem (Tamil Nadu) several 
large-scal'a ~  likP. Steel pJant 
are running for the past few years. 
Due to this ancillary small sea le in-
dustries are also growing more in 
numbers. Due to lack of telephone 
1facilities, these ~ arta facing 
problP.ms and their further develop-
ment is hampered. 

Apart from his, in Salem there is 
heavy increase in business acttvities on 
expansion in transportation. Till date 
• SOO subscribers have deposited their 
caution amount at the rate of Re;. 1000/-
per subscriber. The total amount 

~ out to Rs. S lakhs. Due tc, the 
slow phase of giving new connections, 
we cannot expect more number of 
subscribers from the Salem district. 

~  about hundred P.C.O.s have 
been disconnected in this district. 
The down-trodden and the poor 
section, sick people, passengers, lorry 

Rule 877 

drivers who are not ~ telephones: . 
are su1tering. At Nethimedu (Salem), 
the P.C.O. has been disconnected and 
to also from the National Hotel, a 
starred one. The telephone department 
:is discarding public utility and: serv-
jng commercial interest. Eve-n then 
a subscriber will have to pay an 
amount of Rs. 4000/-It is not po.isible 
by t1he PoOr sections of the soriety. 
Moreover this amounts that only 
wealthy people alone can .afford for 
a telephonta. 

So J request the Hon. Minister for . 
Communications to issue orders to 
open public call offices all over the , 
Salem District and action may please 
be taken against offi.rers who have 
disconnected the P.C.Os. 

12.53 hrs. 

REs MATTERS UNDER RULfil 377 

PROF. MADHU DANDAVATE (Raja ... 
pur): Before you go on to the next 
item, I want to rise on a point or order 
about the items under Rule 377. I wish 
to bring to your ~ that on a num .. 
ber of occasions, on some burnmg pro-
blems we give notices and we find that 
some of the issues which are very em-\ 
barrassing to the Government, for ins i:. 
tance the Baghpat incident, some wo-
men members of this House had visited 
the place, prepared a report and sub-
mi tted it to the Speaker and to the 
Home Minister, but they were not 
allowed to make an mention. Again 
the Soviet troops have already occu-
pied Afghanistan and they are making 
some permanent facilities there. It 
has been reported in the press. We 
have given notice about it under Itule 
377 but that has not been allowed. , 
Through you; Mr. Deputy-Speaker, 
Sir, I would like to communicate to 
the Speaker my wssatisfaction at the 
manner in wh'1ch matters under R\lle 
377 are being selected. 

•The orginal statPment was made in Tamil. 


